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BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, PRINCIPAL
BENCH SITTING AT NEW DELHI
INDEX
IN
ORIGINAL APPLICATION NO. 311 of 2025
(Under Section 18(1) read with Sections 14, 15, 16, 17 of the National
Green Tribunal Act, 2010)

[DISTRICT: JALAUN, UTTAR PRADESH]
Between:
T.S. Singh son of Shri Shankar Singh Resident of 516/ 1, Kripala
Sadan, Ashtbhuja Nagar, Pratapgarh - 230001, Uttar Pradesh,

Mobile No. 9452260801, Email: gurudevkri729@gmail.com
........... Applicant In - Person

And
Union of India through Director General, National Mission for Clean
Ganga, Ministry of Jal Shakti, Government of India & Others.

............ Respondents
Ariririnirddriniird
Sr. No. Particulars Date Ann. Page No.
1. Rejoinder Affidavit | 07.07.2026
along with I.D proof of R 1=41
the Deponent
2. Impleadment 07.07.2026 _
Application 4'2 J 5
3 Annexure No.1 iL¢03,26 — {g-1F#
4. | Annexure No.2 2020 -20116@49 18_,80
5. Annexure No.3 do.oq\Qs - 3-1 _,33
6. Annexure No.4 240528 - ﬁqnﬂali‘
15:5in

Date: - 0.71‘ 07.202¢

1
Place: _Fm r&(] T.8. Singh son of Shri Shankar
Singh Resident of 516/1, Kripala
U'H—Q,!f” md@é&, Sadan, Ashtbhuja Nagar,
Pratapgarh - 230001, Uttar
Pradesh,
Mobile No. 9452260801,
Email; gurudevkri729@gmail.com

(Applicant In-Person)
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PRINCIPAL BENCH SITTING AT Nsﬁfp@m ,;33-,;’

- N (e
REJOINDER AFFIDAVIT & IMPLEADMENT APPLICATION ..
by applicant in — person
IN
ORIGINAL APPLICATION NO. 311 of 2025
(Under Section 18(1) read with Sections 14, 15, 16, 17 of the

- National Green Tribunal Act, 2010)
\ [DISTRICT: JALAUN, UTTAR PRADESH]

L1

AT S

Sagan, Ashtbhuja Nagar, Pratapgarh — 230001, Uttar Pradesh,

&iﬁg’ébﬂe No. 9452260801, Email: gurudevkri729@gmail.com
A —‘,' Q

Applicant In - Person

4 N
N @;}Lﬁ\w |
q)\’réy& 1. Union of India through Director General, National Mission

for Clean Ganga, Ministry of Jal Shakti, Government of India,
Major Dhyan Chand National Stadium, New Delhi - 110001
Phone No. 011-23049528, Email: dgf@nmeceg.nic.in

2. Joint Secretary-cum- Mission Director (Urban), Ministry of

Housing & Urban Affairs, Government of India, Nirman
oo

w-’"l-‘.'.“‘
Bhawan, New Delhi = 1{0011%, Phone No. 011-23061558,

Email: is.sbm'—mohljé((})gbvfin ok
I N LS
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. State of Uttar Pradesh through Principal Secretary, Urban

Development Department, Government of Uttar Pradesh,
Bapu Bhawan, Secretariat, Lucknow - 226001, Phone No.
0522-2237799, Email: acsud.goup@gmail.com

Managing Director, Uttar Pradesh Jal Nigam (Urban) Head
Office: Rana Pratap Marg, Lucknow — 226001, Phone No.
0522-2626497, Email: mdupjn@yahoo.co.in

. Secretary / Director, Environment Directorate, Government

of Uttar Pradesh, Gomti Nagar, Lucknow - 226010, Phone
No. 0522-2300541 (New), Email: doeuplko@yahoo.com (New

Email: doeccup.gov@gmail.com)

. Project Director, State Mission for Clean Ganga — Uttar

Pradesh Department of Namami Gange and Rural Water
Supply, Government of Uttar Pradesh, Rana Pratap Marg,
Lucknow-226001, Phone No. 0522-2838108, Email:

pd@smcgup.org

. Member Secretary, Central Pollution Control Board, Ministry

of Environment, Forest & Climate Change, Government of
India, Parivesh Bhawan, East Arjun Nagar, Delhi — 110032,
Phone No. 011-43102030, Email: mscb.cpcb@nic.in

. District Magistrate / District: Collector, Orai, District -

Jalaun, Uttar Pradesh, PIN -285001, Mobile No. -

S Respondents
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Affidavit of  Trivikfamray
j‘;vnrup Singh aged about 45
year son of Shri Shankar Singh
resident of 516/1, Kripala
Sadarr Ashtbhuja  Nagar,
Pratapgarh, Uttar Pradesh -
230001, Occuapation -
Advocate, Educational
Qualification — Law Graduate

(L.L.B) having Aadhar Card No.

—

KAk Khkkk 9245
T6:bin Deponent

To,

The Honorable Chairperson and his other Companion
Judicial Member/s and Technical Member/s of the aforesaid
Hon’ble National Green Tribunal (Principal Bench) New Delhi

The Rejoinder Affidavit and an Impleadment Application in the
Original Application No. 311 of 2025 (as stated above) of the above
named applicant in-person / deponent most respectfully showeth

as under:-
;;‘t.f-'a ":‘fz ‘!';.:.' N
I, the deponent nameﬂ ‘above d”cfhﬁeby do. hereby solemnly state

\ .{|
on oath as under:- \{.ﬁ Rk \

S i\
I i
N\

\ I- "}’, .f’".- .
TS 6\\“ A /<
¢ ‘.'"':l‘-—n ‘:/‘-.'.‘_'
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That, the deponent is sole applicant in-person in the above
noted Original Application and, as such, he is well
acquainted with the case deposed to below.

That, addresses of the New Respondent Numbers - 6, 7, and
8 are given above for service of notices of the original
application no. 311 of 2025, alongwiht this Rejoinder
Affidavit and Impleadment application through Emails as
well as by Speed Post.

That, the deponent sent copies of this Rejoinder Affidavit
and Impleadment application to other Respondent through
email.

That, the deponent sent copy of this this Rejoinder Affidavit
and Impleadment application to known Counsels of the
Respondent Numbers - 1, 2, 3, 4 and 5.

That, the tapping of wastewater or Industrial effluent
carrying drains in all parts of Uttar Pradesh is the
responsibility of Uttar Pradesh Jal Nigam(Rural),
irrespective of sewage etc. carrying drains falling under
administrative control of any urban local body or bodies.
That, the rejuvenation of River Yamuna is being performed
under Namami Gange Programme of National Mission for
Clean Ganga, Ministry of Jal Shakti Government of India in
Delhi State and also bnng perfonnf;ck under Namami Gange

,(ﬂr > .

\
Programme by Uttar %‘mdedﬁ Jal ng&mlRural) in other parts
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of Uttar Pradesh such as in Agra where Yamuna river is in
much polluted condition.

That, the devision/partition between Uttar Pradesh Jal
Nigam (Rural) and Uttar Pradesh Jal Nigam (Urban) in Year
2021 or so badly affected sewerage related infrastructural
development in Kalpi Town of District Jalaun, Uttar
Pradesh. The ambitious plan to ensure rejuvenation of River
Yamuna in its Kalpi stretch under Namami Gange
Pragramme went into ruins.Moreover, immense public
outcry in industrial Town of Kalpi, District Jalaun, Uttar
Pradesh paved the way for very limited rejuvenation of River
Yamuna under Swachh Bharat Mission (Urban) 2.0
Programme of Responden no. 2.

That, the sluggishness and much delay in administrative
decisions on part of new Respondent no.6 despite
instruction/s from superior office of Resident no.l i.e.
Director General, NMCG, MoJS, Gol, New Delhi. For kind
information Hon’ble Court / Tribunal, State Mission for
Clean Ganga - Uttar Pradesh is a State arm of NMCG (as
stated above) and Respondent no. 6 is also having charge of
Joint Managing Director (Ganga), Uttar Pradesh Jal Nigam
(Rural), therefore, willful negligence on part of Respondent
no. 6 is cause of deep concern for any environment
betterment sccker Furu}bfmore ’rigidness of Respondent

No.6 is hampermg l&l};pmggr of otHer\"wastewater carrying
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drains falling untreated into River Yamuna in other Districts
of Uttar Pradesh e.g. Hamirpur, Etawah, Banda, Prayagraj,
Baghpat, Saharanpur, Bulandshahar, Aligarh, Firozabad,
Mathura, including Rayad drain in Kalpi Town District —
Jalaun. The true copies of the Inter departmental
communication is being filed and marked as Annexure No.
1 to this Affidavit.

That, the offices of Respondent no. 1, 6, and 8 are headed
by Senior Indian Administrative Service Officers, yet, no
regard for written-verbal representations of the concerned
applicant in relation to rejuvenation of River Yamuna in its
Kalpi stretch of District Jalaun as well as Development of
terrestrial or aquatic Biodiversity Park in District Jalaun
and in Other District of Bundelkhand region of Uttar
Pradesh is cause of very concern.

That, the attached documents belonging to the office of
Executive Officer, Nagar Palika Parishad, Kalpi, District -
Jalaun, Uttar Pradesh Dated 27.12.2019 and document
belonging to the office of Zonal Chief Engineer (undivided),
Jhansi Dated 17.01.2020 and another document belonging
to office of Zonal Chief Engineer (Jhansi zone)
UPJN(undivided) Jhansi, Dated 17.01.2%20 and a document
belonging to the office of S/upcrintendif]g Engineer (Fifth
Division), Uttar Pradesh .{a.langam (undmdcd) Jhansi,
Dated 15.01. 2621 and;& dotnment of E\:ecuuve Engineer,
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Construction Division, Orai , District - Jalaun of year 2020-
2021 are self-explanatory in terms of proper interception
and diversion of sewage as well as Industrial effluent
carrying wastewater Rayad drain in Kalpi Town of District -
Jalaun by erstwhile offices of undivided Uttar Pradesh Jal
Nigam. For more clarity in favour of the Hon’ble Court /
Tribunal, presently or currently District Jalaun including its
Kalpi Town falls under administrative control of Uttar
Pradesh Jal Nigam (Rural), offices of same equivalent ranks
based in Kanpur, Uttar Pradesh. The true copies of the Inter
departmental communication is being filed and marked as
Annexure No. 2 along with true typed copies to this
Affidavit.

That, the written representative to the office of District
Magistrate / District Collector, Jalaun i.e. Respondent no. 8
by the applicant since year 2025 (letter petitions attached)
for very purpose of 1&D of Rayad drain Kalpi Town, District-
Jalaun as well as development of terrestrial or aquatic
Biodiversity Park in District Jalaun, Uttar Pradesh. Lack of
positive mindedness on part of Respondent no.8 is creating
hurdles. The true copies of the communications is being filed
and marked as Annexure No. 3 to this Affidavit.

That, the reply of letter petition dated ;21.05.2026 to the
Respondent no. S BJ‘?Q {gﬁﬂ;;'g?‘_i’{;{i_rector. Environment

Directorate, Gq{,émme-},‘i;‘%g?% ‘Pradesh, Lucknow

'1“ "

|| L3

« &

-~
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(address as stated above) is still awaited. The true copy of
the communication is being filed and marked as Annexure

No. 4 to this Affidavit.

PRAYER

It is therefore most respectfully prayed that this Hon’ble
Tribunal / Court may graciously be pleased to direct
Respondent no.1 and 6 for the very purpose of proper I 8
D of Rayad drain in Kalpi Town, District — Jalaun, Uttar
Pradesh falling untreated in River Yamuna under
Namami Gange Progamme Respondent no. 1 & 6.

That, this Hon’ble Tribunal / Court may graciously be
pleased to ascertain proper flow measurement related
monitoring and water quality checks River Yamuna in its
Kalpi stretch including untreated Rayad drain by
Respondent no. 7 or its authorized third party inspection.
That, this Hon’ble Tribunal / Court may graciously be
pleased to direct Respondent no. 8 for his official support,
Co-operation and help with regard to allocation of
suitable as well as undisputed land along with provision
of reasonable monetary compensation to bonafide land
owners and for other related useful pfu‘poses.

That, this Hon'ble 'I‘rzbunal A Court may graciously be

WESTOASY,

pleased to djrect Resporldcnt no.. 8 for preparation of

proposal as well an. furlh’er yal proceedings with

2
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regard to setting - up of Biodiversity park in District-
Jalaun by the concerned State Forest Department which
should be sent to Respondent No. 1 through proper official

channel.

The above submission have been brought to the
knowledge of the all Respondents through Emails etc.,
details of which are attached herewith kind perusal of the
Hon’ble Tribunal / Court.

Verification

I, Trivikramray Svarup Singh, aged about 45 year, son
of Shri Shankar Singh Resident of 516/ 1, Kripala Sadan,
Ashtbhuja Nagar, Pratapgarh, Uttar Pradesh — 230001,
Occupation — Advocate, Educational Qualification — Law
Graduate (LL.B.) [having Aadhar card **** **** 9245}, do
hereby verify that the, contents of paragraphs no.
A2 2',:3 4’ .are true to my personal knowledge and
paragraphs no:9, 5,7 .5, A AGIAR e are

believed to be trueTo‘'legal advice and that I have not

_suppressed any material fact.

Date: - 07 07~ 209-6 ‘({&\S;\n
Place: - ﬂ. a,arQU Sa&n,ature of the Deponent

f.f\_ ‘:U)q

Ut adeGG(b’ 2P N\
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1, l‘%ﬂf&.@.!)f\?(.ikfli‘blm ................. Advocate, Allahabad
High Court, Prayagraj do hereby declare that the person
making this affidavit and alleging himself to be the
deponent is same person and known to me from the
perusal of the papers produced before me in this

Rejoinder Affidavit etc.

Advocate

Solemnl;r_’ afﬁrlﬁe ' before me on this ...../[.... day of July,
2026 at aboutg'!.’? PM by’the deponent who has been
identified by ué::)said Advocate.

I have satisfied myself by examining the deponent that he
has read over and understood the contents of this
affidavit which has been explained to him in Hindi before

me.

Oath Commissioner

X
k]
o
04'\‘
ki
3
;_ !,
//
‘,I
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e eoss s i CTTTTTSYTIY O e L T L
| W o - ey
f_“i. Govarnmeont of Indla " AFUTT

Ny wee My
Trivikramray Svarup Singh
= fafa /008 : 20/01/1980

qe¥ / Male

|

AT HUR, AV Jgd1

* = - - -c'q-......‘:-\’.qo
oy Unique Identification Authorty of india - 7))

wan C/O &7 fF. 516/, FIR 7L,
FIFT TN, GANIG, AT 2w,
230001

Address: C/O Shankar Singh, 516/1, knipala
sadan. ashibhuja nagar, Pralapgarh, Uttar
Pradesh, 230001

X AL KX AR9245

help@uidal.gov.in @5 www.uidal.gov.in

= v
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BEFORE THE HON'’BLE NATIONAL GREEN TRIBUNAL,
PRINCIPAL BENCH SITTING AT NEW DELHI

IMPLEADMENT APPLICATION
by applicant in - person
IN
ORIGINAL APPLICATION NO. 311 of 2025
(Under Section 18(1) read with Sections 14, 15, 16, 17 of the
National Green Tribunal Act, 2010)
[DISTRICT: JALAUN, UTTAR PRADESH]
Between:

T.S. Singh son of Shri Shankar Singh Resident of 516/ 1, Kripala
Sadan, Ashtbhuja Nagar, Pratapgarh — 230001, Uttar Pradesh,

Mobile No. 9452260801, Email: gurudevkri729@email.com

........... Applicant In - Person
And

1. Union of India through Director General, National Mission
< for Clean Ganga, Ministry of Jal Shakti, Government of India,
Major Dhyan Chand National Stadium, New Delhi — 110001
Phone No. 011-23049528, Email: dga:nmcg.m’;:.in
2. Joint Secretary-cum- Mission Director (Urban), Ministry of
Housing & Urban Affairs, Gﬂ%ﬁﬁ'ﬂf&t& . India, Nirman

‘\ 3P

Bhawan, New Delhi - 1100;5;/ Phone did“}l 23061558,
lu 4 b W

Email: {s.sbhm-mohuagov. lri*\ ol P e ' F‘,‘
\ - & / X \
_\"" ._ ’;\

\ y ~
\ AP <8
06 S S P —
! \M - ‘1 {:‘:—..\!1‘_'..
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. State of Uttar Pradesh through Principal Secretary, Urban

Development Department, Government of Uttar Pradesh,
Bapu Bhawan, Secretariat, Lucknow - 226001, Phone No.
0522-2237799, Email: acsud.goup@gmail.com

Managing Director, Uttar Pradesh Jal Nigam (Urban) Head
Office: Rana Pratap Marg, Lucknow - 226001, Phone No.
0522-2626497, Email: mdupijn@yahoo.co.in

. Secretary / Director, Environment Directorate, Government

of Uttar Pradesh, Gomti Nagar, Lucknow - 226010, Phone

No. 0522-2300541 (New), Email: doeuplko@yahoo.com (New

Email: doeccup.govi@gmail.com)

. Project Director, State Mission for Clean Ganga - Uttar

Pradesh Department of Namami Gange and Rural Water
Supply, Government of Uttar Pradesh, Rana Pratap Marg,
Lucknow-226001, Phone No. 0522-2838108, Email:

pd@smcgup.org

. Member Secretary, Central Pollution Control Board, Ministry

of Environment, Forest & Climate Change, Government of
India, Parivesh Bhawan, East Arjun Nagar, Delhi - 110032,
Phone No. 011-43102030, Email: mscb.cpcb@nic.in

. District Magistrate / District Collector, Orai, District -

Jalaun, Uttar Pradesh, PIN -285001, Mobile No. -
9454417548, Email: dmjal@nic.in

; 1 _S:!":‘:":*c
s J@f S50 e enens Respondents
Ny \, -r‘-‘
\l ?..t?_:‘.' .' J) 1 \
3 l/e\.“ v ‘ \
P
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The Honorable Chairperson and his other Companion
Judicial Member/s and Technical Member/s of the aforesaid

Hon'ble National Green Tribunal (Principal Bench) New Delhi

The Impleadment application of the above named applicant in-

person most respectfully showeth as under:-

1. That, the full facts and circumstances of this Original
Application is well known to the applicant. Meanwhile, there
is need of incorporation or Impleadment of New Respondent
serially described as Respondent no. 6, 7 and 8.

2. That, incorporation of new Respondents are essential with
regard to rejuvenation of River Yamuna in Kalpi Town
District — Jalaun, Uttar Pradesh.

3. That, the applicant doing his level best as an environment
seeker for curbing water pollution of River Yamuna in
District- Jalaun, Uttar Pradesh.

4. That, the proposed 5 MLD Sewage Treatment Plant in the
concerned Municipality known as Nagar Palika Parishad,
Kalpi, District- Jalaun, Uttar Pradesh is insuflicient and
inadequate with regard to curbing Water Pollution of River

Yamuna.
f/.
5. That, the prayer sought m the- FHt"t:t!am":uaﬁmwng Rejoinder

Affidavit are common wntli‘g'lxsm/{)jﬁlx‘h(’nt"applicntion.

f." | L)
Oy L0

T Sin l“i\\ 5 . :“f
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Verification

I, Trivikramray Svarup Singh, aged about 45 year,
son of Shri Shankar Singh Resident of 516/1, Kripala
Sadan, Ashtbhuja Nagar, Pratapgarh, Uttar Pradesh —
230001, do hereby verify that the contents of paras ,1 .......
told....are true to my personal knowledge and paras ﬁ.‘.‘to
5..believed to be true on legal advice and that I have not

suppressed any material fact.

Date: -0: 07 2026 T3

Place: -?Y‘aﬁ Y'a-j T.S. Singh son of Shri Shankar
UHok {radebh singh  Resident of S16/1,
Kripala Sadan, Ashtbhuja
Nagar, Pratapgarh - 230001,
Uttar Pradesh,
Mobile No. 9452260801,
Email: gurudevkri729@gmail.com

(Applicant In-Person)
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Pr-11013/1/1202¢ Olo Project Development NMCG
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frae gfaar ne A3 f2eh. 110001’
@ .02.2026
To,
The Project Director,
State Mission for Clean Ganga- Uttar Pradesh
Lucknow, Uttar Pradesh- 226001

Subject: Regarding Interception and Diversion of the Rayad Drain into the Yamuna River in Kalpi
(District Jalaun, Uttar Pradesh).

Sir,

This has reference to the representation received from Shri T.S. Singh, Rfo District
Pratapgarh, Uttar Pradesh, regarding the issue of untreated wastewater flowing through the
Rayad Drain (approx. 11 MLD) into River Yamuna at Kalpi, District Jalaun, Uttar Pradesh.

The representation is enclosed herewith for examination and necessary appropriate action
in the matter. Digitally signed by
Vinod Kumar Gupta¥edh,
Date: 11-03-2026
13:41:42

(e 3w )
9 |, et
gAuP: IUTH

Copy to:

1. Shri T.5 Singh S/o Shri Shankar Singh District-Pratapgarh, UP
Email- gurudevkri729@gmail.com:

Encl: As above.

1 PSto DG/ED(Projects)/Director (Projects), NMCG

-
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Kind Becommendalion for implementation of Namami Gange Mission in curbing River Water
pollution of Yamuna in Kalpi, District-Jalaun, U.P. _1,‘72,

f} 0% "f
< gurudevkn729@gmail com > 03]0 "r/ 9024
303 202
Fri. 30 Jan 2026 12 56 19 PM +0530 /

To "secy-mowr"<secy-mowr@nic.in>
Cc "vnagarajud48“<v nagaraju48@gov.in>

Tags Not in Contaclts

To,

The Honourable Union Secretary Sir,

Department of Water Resources, River Development and Ganga Rejuvenation,
Ministry of Jal Shakti, Government of India,

New Delhi

With due respect from the concerned humble environment betterment seeker and further stating

that Please ensure proper development of Sewerage Infrastructure especially proper Interception
and Diversion of untapped wastewater carrying Rayad Drain falling into River Yamuna (a major
tributary of River Ganga) under administrative jurisdictional limit of Nagar Palika Parishad Kalpi,
District-Jalaun, Uttar Pradesh under Namami Gange Mission of Ministry of Jal Shakti, Government
of India. It is most humbly conveyed that untapped Rayad Drain (flow measurement 11 MLD) is
cause of deep concern for any environment betterment seeker with regard to water pollution of
River Yamuna in Kalpi, District-Jalaun, Uttar Pradesh (Birthplace of Maharishi Ved Vyas of epic

Mahabharat)

at Please ensure proper development of Sewerage

Infrastructure especially proper Interception and Diversion of untapped wastewater carrying Rayad
Drain falling into River Yamuna in Kalpi, District-Jalaun, Uttar Pradesh under Namami Gange
Programme/Mission of Ministry of Jal Shakti, Government of India. Please give progressive reply

in related matter of great environment betterment.

Therefore, it is most respectfully prayed th

Thanks & Regards,
Yours Faithfully,
T.S.Singh son of Shri Shankar Sing
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“TRUE TYPED GOPY
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13 | Trial Run for Three Months 1 Job
14 | Transmission Line & Power Connection 1 Job
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